FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF APEX STEEL PRIVATE LIMITED
RELEVANT PARTICULARS

Name of corporate debtor APEX STEEL PRIVATE LIMITED

B | —

Date of incorporation of corporate debtor | 19/07/1999

3. | Authority under which corporate debtor is | Ministry of Corporate Affairs (ROC Patna)
incorporated / registered

4. | Corporate Identity No. / Limited Liability | U27310BR1999PTC008912
Identification No. of corporate debtor

5. | Address of the registered office and | 106, ASHIANA TOWERS EXHIBITION
principal office (if any) of corporate | ROAD, PATNA, Bihar, India, 800001
debtor

6. | Insolvency commencement date in respect | 10/10/2023
of corporate debtor

7. | Estimated date of closure of insolvency | 06/04/2024
resolution process

8. | Name and registration number of the | Ajay Kumar Agarwal
insolvency professional acting as interim IBBI/IPA-002/IP-N00608/2018-19/11859

resolution professional

9. | Address and e-mail of the interim | Registered Address:

resolution professional, as registered with | Plot no. IID/31/1, Street No. 1111,
the Board PS QUBE, Unit Number 1015A, 10" Floor

Beside City Centre 2, Kolkata-700161 WB
Email ID: cs.aaa.2014@gmail.com

10. | Address and e-mail to be used for | Registered Address:

correspondence  with  the  interim | Plot no. IID/31/1, Street No. 1111,

resolution professional PS QUBE, Unit Number 1015A, 10" Floor
' Beside City Centre 2, Kolkata-700161 WB

Email ID:cirp.apexsteel@gmail.com

11. | Last date for submission of claims 25/10/2023

12. | Classes of creditors, if any, under clause | No Class is ascertained by the Interim
(b) of sub-section (6A) of section 21, | Resolution Professional

ascertained by the interim resolution
professional

13. | Names of Insolvency Professionals | Not Applicable
identified to act as  Authorised
Representative of creditors in a class.

14. (a) Relevant Forms and Weblink:‘:httgs:[[ibbi.gov.in[home[downloads
(b) Details of authorized | Physical Address: As in (10) above

representatives are available at:

Notice is hereby given that the National Company Law Tribunal has ordered the commencement
of a corporate insolvency resolution process of the Apex Steel Private Limited on 10/10/2023.
The creditors of Apex Steel Private Limited are hereby called upon to submit their claims with
proof on or before 25/10/2023 to the interim resolution professional at the address mentioned
against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

The submission of claims is to be made in accordance with Chapter IV of the Insolvency and
Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations,
2016.

Submission of false or misleading proofs of claim shall attract penalties.
is g proofs o a b p : N"""';yj
d P’\d\ B~ 5 Sd/-
AJAY KUMAR AGARWAL
Interim Resolution Professional
Regd No.:IBBI/ IPA-002/IP-N00608/2018-19/11859
AFA Valid Upto: 30™ November, 2023

Place: Kolkata
Date: 11.10.2023
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EC orders transfers of senior officials in five poll-bound
states; zero tolerance for any 'partisan behaviour’

NEW DELHI : The Election
Commission on Wednesday
ordered the transfer of nine
District Magistrates, 25 sen-
ior police officials including
Commissioners of Police, SPs,
additional SPs and four
Secretaries and  Special
Secretaries across five poll-
bound states due to "unsatis-
factory performance”,
sources said.

The poll panel's action
came two days after the elec-
tion schedule was announced
in five states - Chhattisgarh,
Madhya Pradesh, Telangana,
Mizoram and Rajasthan.

The sources said the poll
panel has given directions for
immediate handover of
charge of officers transferred
to immediate juniors and
directed respective states to
send the panel by 5 pm on
October 12.

They said there would be
zero-tolerance for any kind of
"partisan behaviour" by offi-
cials.

"The Commission during
the review meetings found
that the performance of some
officers was unsatisfactory
and were found complacent,
if  not complicit. The
Commission has ordered the
transfer of nine DEOs or DMs
and 25 Commissioner of
Police, SPs, Additional SPs in
these five polls going states,"
a source said.

Those whose transfer has
been ordered include three
Commissioners of Police in
Telangana -  Warangal,
Hyderabad and Nizamabad.

The sources said the
Election Commission ordered
transfer of non-cadre SPs in
Telangana and Secretary
Transport, Director
Prohibition and Excise and
Commissioner of Commercial
Tax have been transferred
from their present posts.

They said SPs  of
Hanumangarh, Churu,
Bhiwadi have been trans-
ferred in Rajasthan

Special Secretary, Food
Civil and Supplies
Department, Chhattisgarh
has also been removed from
the present post, the sources
said.

They said the poll panel,
during  the  exhaustive
reviews in the five poll going
states, had clearly directed
all the enforcement agencies
and district administration
for an increased vigil and no
tolerance towards the distri-
bution of inducements during
the electoral process.

CEC Rajiv Kumar had said
during the press interactions
that the Commission has
called for steps against the
movement and distribution of
liquor, cash, drugs and free-
bies.

"These four are our top

NEW DELHI Union
Defence Minister Rajnath
Singh on Wednesday met
with the CEOs of the top
French defence companies
with a focus on their plans
for collaboration with India
in France.

During the interaction
Eric Trappier, CEO of
Dassault;  Pierre  Eric
Pommellet, CEO of Naval
Group; Guillaume Faury,
CEO of Airbus; and Olivier

Andries, CEO of Safran Group were present.

Union Minister visited the Safran Engine Division's R&D
Centre at Gennevilliers near Paris, France during the second
and final leg of his two-nation tour.

During his visit to the Centre, he witnessed the latest devel-
opments in aero-engine technology.

Olivier Andries, Global CEO Safran welcomed Rajnath
Singh to the facility and, along with his team, gave a detailed
briefing to him. Safran expressed interest in being a part of the
Indian growth story by working with its counterparts on mutu-
ally agreed joint projects.

Singh highlighted the advantages of co-development and
co-production in India, including the possibility of exports to
third countries. He underlined the inherent advantages of the
Indian market such as a large, skilled HR base, world-class
infrastructure and a strong legal architecture, the release
stated.

Later in the day, Rajnath Singh will be holding the fifth
Annual Defence Dialogue with the French Minister of Armed
Forces Sebastien Lecornu.

Rajnath Singh reached Paris late on October 10 and inter-
acted with the Indian community.

While addressing the sizeable Indian community at the
India House, he highlighted the various achievements of India
in the defence sector such as increased defence exports,
increasing indigenous production of defence equipment, con-
certed efforts on co-development and co-production in India
and an enhanced outreach in the region.

The Defence Minister spoke about the tremendous progress
achieved in India in the last nine years, an assessment that
was heartily supported by the Indian community.

priority for free fair and
inducement-free elections,"
Rajiv Kumar had said during
the press conferences held in
these states.

Intense review of sensitive
routes and zones for the
transport of these illicit items
was done by the Commission
and enforcement agencies
were directed to function in a
coordinated manner with
joint operations.

The Commission gave
clear directions for strict vigil
on inter-state border check
posts to dry up the inflow of
cash, liquor, freebies and
drugs and keep strict vigil
over 940 border check posts
in these five states.

Those ordered to be
transferred include DMs, who
also function as District

Election  Officers in
RangaReddy, Medchal

Malkajgiri, Yadadri
Bhuvangiri and Nirmal in
Telangana; DEOs of Ratlam
and Khargone in Madhya
Pradesh and DEO of Alwar in

Rajasthan.
Those transferred also
include two DEOs in

Chhattisgarh (Raigarh and
Bilaspur).

Sources said among the
"25 CPs, SPs, Additional SPs"
transferred there are "ten

SPs (non-cadre police offi-
cers) from Telangana, three
Commissioner of Police from
Telangana (Warangal,
Hyderabad & Nizamabad,
two from Madhya Pradesh
(Jabalpur, Bhind), three SPs
(Korba, Rajnandgaon, Durg)
and two Additional SPs from
Chhattisgarh (Bilaspur and
Durg), two from Mizoram
(Champhai and Saiha) and

three  from  Rajasthan
(Hanumangarh, Churu,
Bhiwadi)".

The sources said as per
inputs, illegal liquor from
Haryana and Punjab enters
Rajasthan through
Hanumangarh, Churu,
Jhunjhunu, Alwar which
reaches the hinterland dis-
tricts as well as neighbouring
Gujarat."After assessing the
performance of officials in
sensitive  districts,  the
Commission has transferred
the SPs of Hanumangarh,
Churu, Bhiwadi and DEO
Alwar in the state of
Rajasthan," a source said.

"Similarly, during the
review meeting in Telangana,
the Commission noted that
several non-cadre officers
are posted as district
incharge while officers from
administrative and police
services were given non-sig-
nificant  postings.  The
Commission ordered the
transfers of 13 SPs/CPs in the

"Even if Rahul Gandhi contests in Rajasthan polls, BJP will win"
Rajyavardhan RathoreANI | Updated: Oct 11, 2013 11:06 IST

JAIPUR : After Rajasthan CM
Ashok Gehlot claimed that
the Bhartiya Janta Party had
accepted defeat in the
upcoming state polls, BJP
leader Rajyavardhan Singh
Rathore reacted sharply to
Gehlot's statement, saying
that even if Congress brings
Rahul Gandhi as a candidate
in Rajasthan, the BJP will still
win.

On Tuesday, the Rajasthan
CM, while addressing a rally
in Churu, asserted that PM
Modi keeps visiting states
again and again. After the
election, will he come and
open colleges here? Will he
come and make roads here?
What will PM Modi do?, he
questioned.

He further said that the
BJP is having difficulty decid-
ing a face for there party in
Rajasthan. They have given
tickets to MPs, and I consider
this their biggest failure.

"This means they have
accepted defeat”, CM Gehlot
said.

Responding to Ashok
Gehlot's statement, Rathore
said, "Why is Ashok Gehlot so
afraid... The election is
between the political parties,
so let the Congress contest
with their best team, and we
(the BJP) will contest with
our best team. We are not
questioning who Congress is
contesting the elections with;
let them bring Rahul Gandhi
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as well, and we will still win
double the seats."

He further went on to say
that BJP has a strategy of its
own; PM Modi will go into
Lok Sabha with fresh faces,
and there are some fresh
faces in Rajasthan as well
who are influenced by the
way PM Modi works and have
learned from it.

"Our strategy is to go with
people who have zero toler-
ance for corruption and who
know how to make every sin-
gle person benefit from the
government schemes," said
Rathore.

Further responding to
Congress party members'
comments that BJP released

the candidate list durlng

Pitru Paksha (Kanagat) even
when the party believes in
Sanatan Dharma, Rathore
said, "This is being said by a
party that calls Sanatan
Dharma dengue and malaria.
The INDIA alliance in a meet-
ing had said to end the
Sanatan dharma."

"A party that collapsed
Ram Darbar in Rajasthan,
collapsed a 300-year-old Shiv
Mandir, caused the death of
multiple saints, promotes
separatists, says if Ram
Navmi is carried on then
Section 144 will be imposed,
says that permission will
have to be taken from CM

to be played and on the other
hand supports a particular
community and supports the
march of PFI which is a
banned organization," added
Rathore.

He further said that the
Congress party has lost all its
confidence.

On some BJP members
expressing their displeasure
with the candidate list,
Rathore said that any human
would be disappointed if he
has got ambitions of his own
and they are not fulfilled but I
completely believe that any-
one who is influenced by the
BJP ideology and keeps the
nation as priority will pull
themselves together.

"Maybe this is a strategy
that at present a party work-
er who is being asked to be
patient today, may get even a
bigger opportunity in future,
and there are multiple such
examples within the party,
and maybe it is a test by the
party that if certain workers
can be patient or do they
want to prioritize themselves
before the nation and the
people, he added.

The BJP leader further
said, "l am sure that it is evi-
dent to the people as well
that BJP will be forming gov-
ernment in Rajasthan and
development will be only pos-
sible when the people who
are focused towards develop-

state," the source added.

The sources said there
were large-scale complaints
regarding blatant misuse of
money power during the
recently-held bye-election to
Munugode assembly seat.

The Commission also
ordered the transfer of the
Secretary Transport, Director
Prohibition and Excise and
Commissioner Commercial
Tax in Telangana.Telangana
government has been direct-
ed to also appoint a separate
Principal Secretary for the
Excise and Commercial Tax
Department in view of the
rigorous work required dur-
ing the elections. Earlier,
Chief Secretary Telangana
was holding the additional
charge of the department.

From the international
borders at Mizoram to the
international  border at
Rajasthan, concerned agen-
cies including BSF and Assam
Rifles have also been directed
to keep a strict watch.
Proximity to "the golden tri-
angle" makes the state of
Mizoram vulnerable to traf-
ficking of drugs and arms, the
sources said.They said four
districts in Rajasthan namely
Jaisalmer, Barmer, Bikaner

and Sriganaganagar share
international border and are
prone to narcotics smug-

gling.The Election
Commission's  thrust on
"inducement-free" elections

in the last six state assembly
elections in Gujarat, HP,
Meghalaya, Nagaland,
Tripura and Karnataka led to
seizures worth more than Rs
1400 crore, a significant over
1000 pc increase from previ-
ous elections in these states.

"The Commission has sig-
nificantly raised the bar for
ensuring inducement-free
elections and the continuum
of stepping up efforts and
increase in seizures wit-
nessed during recently held
Assembly Elections in five
States, would continue in
these five polls going states
also" CEC Kumar had said
announcing the schedule for
the elections in these five
states.The Commission also
introduced a tech-based plat-
form in these elections for
real-time updates on seizures
by enforcement agencies.

The sources said that the
Integrated Election Seizure
Management System would
facilitate seamless coordina-
tion and intelligence.

FORMA
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
[Insolvency Resolution Process for Corporate Persons] Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF APEX STEEL PRIVATE LIMITED

1. | Name of corporate debtor

APEX STEEL PRIVATE LIMITED

2. | Date of incorporation of corporate debtor

19/07/1999

3. | Authority under which corporate debtor is
incorporated / registered

Ministry of Corporate Affairs (ROC Patna)

4. | Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

U27310BR1999PTC008912

5. | Address of the registered office and principal
office (if any) of corporate debtor

106, ASHIANA TOWERS EXHIBITION ROAD,
PATNA, Bihar, India, 800001

professional, as registered with the Board

6. | Insolvency commencement date in respect of 10/10/2023
corporate debtor
7. | Estimated date of closure of insolvency 06/04/2024
resolution process
8. | Name and registration number of the insolvency | Ajay Kumar Agarwal
professional acting as interim resolution professional | IBBI/IPA-002/IP-N00608/2018-19/11859
9. | Address and e-mail of the interim resolution Registered Address:

Plot no. 1ID/31/1, Street No. 1111, PS QUBE,
Unit Number 1015A, 10th Floor, Beside City
Centre 2, Kolkata-700161 WB

Email ID: cs.aaa.2014@gmail.com

with the interim resolution professional

10/ Address and e-mail to be used for correspondence

Registered Address:

Plot no. 1ID/31/1, Street No. 1111, PS QUBE,
Unit Number 1015A, 10th Floor, Beside City
Centre 2, Kolkata-700161 WB

Email ID: cirp.apexsteel@gmail.com

1,

Last date for submission of claims

25/10/2023

12

Classes of creditors, if any, under clause (b) of
sub-section (6A) of section 21, ascertained by the

No Class is ascertained by the Interim
Resolution Professional

Ashok Gehlot if bhajans are  ment are voted."

"Mera Yuva Bharat’ paves way for youth-led development: BJYM

NEW DELHI : Bharatiya Janata Yuva Morcha
(BJYM) thanked Prime Minister Narendra
Modi for the decision of the union cabinet to
establish an autonomous body, Mera Yuva
Bharat (MY Bharat), to serve as an overarch-
ing enabling mechanism powered by technol-
ogy for youth development and youth-led
develop-
M ment, said
I, Smriti Sharma W/o Rajeev| an official
Kumar, R/o Mohalla - Lakhibag,| statement.
,P.O-Buniyadganj, P.S - Muffasil "Prime
,Dist-Gaya declare vide affidavit] Minister
no. 30465 dated 10.10.23 that] Narendra
Aman Kumar is my sonwhoisf v o g i
studying in class VIII, section E deserves
in DAV Public School Cantt. commenda-
Area Gaya.In his school register tion for his
my name is wrongly mentioned| . .
in mother's column as Smiti VISIhO nary
Sharma and Smirti Sharma| ®MPNasls on
while as per my Aadhar card my youth devel-
actual name is Smriti Sharma. | OPment, 2
pivotal

Affidavit [
the future of

tlatlve hlghhghts his recognition of the young
population as not just beneficiaries of policy
but active contributors to national progress,
the statement further read.

"Mera Yuva Bharat (MY Bharat) aims to
become a whole Government platform for
youth development. Under the new arrange-
ment, with access to resources and connection
to opportunities, youth would become com-
munity change agents and nation builders,
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youth aspirations and community needs and
enhanced efficiency through the convergence
of existing programmes. It shall act as a one-
stop shop for young people and Ministries and
create a centralised youth database. It will
ensure accessibility by creating a physical

ecosystem and improved two-
way communication to con-
nect youth government initia-
tives and activities of other
stakeholders that engage with
youth".

This initiative is in contin-
uation of the steps taken by
the Modi government to
empower youth by strength-
ening the education system in
the country by introducing the
'‘New Education Policy'. The
promotion of skill develop-
ment and entrepreneurship
via initiatives like Skill India
and Start-up India has
unleashed the potential of
youth. Recognising that physi-
cal and mental health is the

eral youth exchange programs have opened
new opportunities for the youth to interact
with diverse cultures and global trends, help-
ing them become global citizens", the official
statement said."Initiatives like 'Digital India'
have not only digitised education.

q punjab national bank

...the name you can BANK upon !
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(A Govt. of India Undertaking)
Exhibition Road Branch, Sushila Sadan, 1st Floor, Exhibition Road, Patna-800001

PUBLIC NOTICE

The Punjab National Bank Exhibition Road, Patna intends to create EM (Equitable
Mortgage) in respect of the following property area. Area- 3.125 Decimal (1361 sq.ft), Khata
No.07, Cadastral Survey Plot No.161 (Part), Tauzi No.19, Thana No.104, Mauza-Bhojpur,
Survey P.S.- Phulwarisharif, P.S.- Gaurichak, at Present P.S.- Gopalpur, Registry Office-
Phulwarisharif at Present Registry Office- Sampatchak, Dist. & Town-Patna -804453. Mother
Deed No.346 dt: 14.01.2004, Deed No.13620 dt: 09.09.2022. Boundary (North-Branch
Road, South-Shri Rajendra Singh, Harendra Singh and Birendra Singh, Plot No.162, East-
Anju Devi, Plot No.161, West-Jaalo Singh and other, Plot No.163). Any person claiming
any interest/objection can make representation to the bank within seven 7 days of notice.

PUBLIC ANNOUNCEMENT
FOR EASTERN SUGAR & INDUSTRIES LIMITED
Having its registered office at PO. Hanuman Sugar Mills, Motihari,
P.S.-Motihari East Champaran, Bihar- 845401.
NOTICE
This is to inform that the Hon'ble National Company Law Tribunal, Kolkata Bench vide
its Order dated 04.10.2023 in |.A. (IB) No. 1550/KB/2022 in CP (IB) No. 1632/KB/2018
has approved the Resolution Plan in the matter of Eastern Sugar & Industries Limited,

interim resolution professional

13/ Names of Insolvency Professionals identified to act
as Authorised Representative of creditors in a class.
(a) Relevant Forms and

(b) Details of authorized representatives are
available at:

Not Applicable

N

Weblink: https:/ibbi.gov.in/home/downloads
Physical Address: As in (10) above

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of the Apex Steel Private Limited on 10/10/2023.

The creditors of Apex Steel Private Limited are hereby called upon to submit their claims with proof on or
before 25/10/2023 to the interim resolution professional at the address mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proofin person, by postor by electronic means.

The submission of claims is to be made in accordance with Chapter IV of the Insolvency and Bankruptcy
Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016.

of false or misleading proofs of claim shall attract penalties.
Sd/-
AJAY KUMAR AGARWAL
Interim Resolution Professional
Place: Kolkata Regd No.:IBBI/IPA-002/IP-N00608/2018-19/11859

Date: 11.10.2023 AFA Valid Upto: 30th November, 2023

Ujjivan Small Finance Bank
Registered Office: Grape Garden, No. 27, 3rd “A”
UI]lVAn Cross, 18th Main, 6th Block, Koramangala, Bengaluru-

EUMEINEEY 560095, Karnataka Branch Office: 4th Floor, Rishi
Tech Park, Premises No. 020360, Plot No. DH 6/2,

Action Area 1D, New Town- 700160, Kolkata

POSSESSION NOTICE
WHEREAS, the authorized officer of Ujjivan Small Finance Bank, under
the Securitization And Reconstruction Of Financial Assets And
Enforcement Of Security Interest Act,2002 and in exercise of powers
conferred under section 13(12) read with rule 3 of the Security Interest
(Enforcement) Rules 2002 issued demand notices to the borrower(s)/
Co-borrower (s) calling upon the borrowers to repay the amount
mentioned against the respective names together with interest thereon at
the applicable rates as mentioned in the said notices within 60 days from
the date of receipt of the said notices, along with future interest as
applicable, incidental expenses, costs, charges etc incurred till the date
of payment and/ or realisation.

Name of Borrower/
Co-Borrower/
Guarantor/ Mortgagor

1) Atul Kumar

Swaraj

2) Virendra Kumar
Singh

3) Himanshu Kumar
Swaraj

4) Pushpa Raj

Description of the Imnmovable Properties: All that piece and parcel of
Land situated at Mauza/Mohala — Bhagwatpur, Thana — Vaishali, Thana
No.54, Khata No0.348/509, Khesra No0.2192, Area 24 Decimal, Sub
Registry Office — Lalganj, District - Vaishali and all improvements thereon.

Boundaries: East: Dhruv Sahi; West: Anandi Rai; North: Khesra No.2191
South: Koi Thakur, Sukan Thakur

The Property belongs to Mr. Virendra Kumar Singh vide a registered sale
deed bearing registration no. 6366, dated: 07.12.1993 at SRO Lalganj

Whereas the Borrower's/Co-Borrower's/ Guarantor's/ Mortgagors,

13(2) Notice Date/
Outstanding Due
(in Rs.) as on

21.07.2023

Date & Type
of Possession

1

335821012
0000008

10.10.2023

Rs. 14,58,585/-
as on date of NPA
i.e., 11.05.2023

Symbolic
Possession

I, LALBABU PRASAD YADAV S/o any nation. allowing them to act as the Yuva Setu between  foundation of all development, || Corporate Debtor and pronounced M/s. Kundan Care Products Limited as the hment!iongd hetreitr; abBove hav? fa”edt,to I'edpﬁy th_e abmounlts duretz ml)tice iz
GOVIND PRASAD YADAV | The estab- the government and the citizens. It seeks to  campaigns like 'Fit India', and || Successful Resolution Applicant. , ereby given o the Sorrower's mentioned herein above In particuiar an
Permanent R/o Maharajgan] lish t of hamn the immen: th enerey for nation- "Khelo India' h b intro- Please note that as per Sec. 31(1) of the IBC, 2016 the Approved Resolution Plan to the Public in general that the authorised officer of Ujjivan Small Finance
. ’ Ishment o arness the ense youth energy lor natio elo India’ have been miro is binding on the corporate debtor and its employees, members, creditors, including Bank has taken possession of the properties/secured assets described
Madhubani ward no.- 13 Old New || the "Mera  building", it said. duced, promoting a culture of | the Central Government, any State Government or any local authority to whom a debt ) ; ) ; ,
ward no.- 27 Ps.+ Po. - Madhubani, | y "MY Bharat will f th £ fit d health . in respect of the payment of dues arising under any law for the time being in force, herein above in exercise of powers conferred on him under Section 13(4)
; : s : u v a bharat will focus on the age group o 1tness and nhealth CONSCIOUS- |such as authorities to whom statutory dues are owed, guarantors and | [lof the said act read with Rule 8 of the said rules on the dates mentioned
Blhal' Pin code- 847211. Namg off Bharat" 15-29,witha special focus on the age group of  ness among the youth. other stakeholders involved in the Resolution Plan of Eastern Sugar & Industries | || Jhove  The Borrower's and Co-Borrower's/Mortgagor's attention is
mine and father has wrongly written under his 15-19. It will enable leadership deVelOpment "The Ministry of Youth lklgilll(taeg' é:eor:rég‘rate Debtor with such modifications as approved by the Hon'ble NCLT, invited to provisions of sub-section (8) of section 13 of the Act, in respect of
as LALBABU PRASA,D and leadership through experiential learning by shifting from  Affairs and Sports, under the |piease be informed that during the intermittent period of implementation of the | [[time available, to redeem the secured assets. The Borrower's/Co-
GOVIND PRASAD respectively in || marks a sig-  isolated physical interaction to programmatic  leadership of Anurag Thakur, |Approved Resolution Plan, the Monitoring Agency comprising of Mr. Anup Kumar | | Borrower's/Guarantor's/ Mortgagors mentioned herein above in particular
my NIOS D.EL.ED pass marks sheet . pe . . » | Singh, Resolution Professional of Eastern Sugar & Industries Limited; a L N 3
» U.EL. nificant skills and encourage youth to become social has been at the forefront of | representative of Mis. Kundan Care Products Limited, the Successful Resolution | |and the Public in general are hereby cautioned not to deal with the
and certificate . The correctname of | 5 { r j d e innovators and community leaders. It will implementing several innova- Applicant; and one reprasentative of Stressed Asscts Stabllisation Fund, | Jaforesaid properties/Secured Assets and any dealings with the said
mine and father are LALBABU | { g wards enable Youth-led development and make the tive schemes to fulfil the |imiuemes Linited Cororat Dobior Tha rower of the Beard of Dirsctors sontiaies ||| Properties/ Secured assets will be subject to the charge of Ujjivan Small
PRASAD YADAV and GOVIND i Youth 'active dri " of devel t t isi f Pri Minist t i ded til Board is formed Finance Bank
) empowerin ou active arivers o evelopment, no vision o rime 1nister | toremain suspended till a new Board is formed. .
PRASAD YADAV respectively , | {he youth'g merely 'passive recipients'", it added. Narendra Modi", according to Anup Kuma,sﬁgﬁ
which may be amended accordingly. | it added. The statement read, "To achieve this, it  the official statement. Date : 12.10.2023 Member of Monitoring Agency [ [ pjace:Bihar Authorised Officer
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I, Mo Ali Akbar Mo Sadre Aalam S/O
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